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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 23
[See rule 84(1)(a)]
(For use in Biennial Election when seat is contested)
Declaration of the result of Election under section 66 of the
Representation of the People Act,1951
Election to the LEGISLATIVE COUNCIL OF BIHAR (State) from 02-Gaya Graduate
Constituency.
In pursuance of the provisions contained in section 66 of Representation of the People Act,
1951, read with clause (a) of sub-rule (1) of rule 84 of the Conduct of Elections Rules, 1961,
I declare that-SHRI AWADESH NARAIN SINGH (Name) Village-Kothua, Post- Pitaro,
District- Bhojpur (Address) 2[sponsored by BHARTIYA JANATA PARTY (name of the
recognized/registered political party)] has been, duly elected to fill the seat in that House of a 1(One)
member(s) retiring on 08-05-2023 (date, month and year) on the expiration of their term of office.
Place — Gaya (Sd)-Illegible,
Date — 06-04-2023 Returning Officer
02-Gaya Graduate Constituency-cum-
Commissioner, Magadh Division, Gaya.
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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 23
[See rule 84(1)(a)]
(For use in Biennial Election when seat is contested)
Declaration of the result of Election under section 66 of the
Representation of the People Act, 1951

Election to the LEGISLATIVE COUNCIL OF BIHAR (State) from 02-Gaya Teacher
Constituency.

In pursuance of the provisions contained in section 66 of Representation of the People Act,
1951, read with clause (a) of sub-rule (1) of rule 84 of the Conduct of Elections Rules, 1961,
I declare that —SHRI JEEVAN KUMAR (Name) Address- Villaget+Post- Pareo, Bihta,
District- Patna (Address) 2[sponsored by BHARTIYA JANATA PARTY (name of the
recognised/ registered political party)] has been, duly elected to fill the seat in that House of a
1(One) member(s) retiring on 08-05-2023 (date, month and year) on the expiration of their term of
office.

Place — Gaya (Sd)-Illegible,

Date — 06-04-2023 Returning Officer

02-Gaya Teacher Constituency-cum-
Commissioner, Magadh Division, Gaya.
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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 23
[See rule 84(1)(a)]
(For use in Biennial Election when seat is contested)
Declaration of the result of Election under section 66 of the
Representation of the People Act, 1951
Election to the Bihar Legislative council from 03-Saran Graduates’ Constituency.
In pursuance of the provisions contained in section 66 of Representation of the People Act,
1951, read with clause (a) of sub-rule (1) of rule 84 of the Conduct of Elections Rules, 1961, 1
declare that — PRO. (DR.) VIRENDRA NARAYAN YADAYV, VILL-SHIVPUR, POST+PS-
MAIRAWA, DIST- SIWAN sponsored by JANTA DAL (UNITED) has been, duly elected to fill
the seat in that House of a One member(s) retiring on 08-05-2023 (date, month and year) on the
expiration of his term of office.
Place — Chapra (Sd)-Illegible,
Date — 06-04-2023 Returning Officer
03- Saran Graduates Constituency-cum-
Commissioner, Division Saran, Chapra.
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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 23
[See rule 84(1)(a)]
(For use in Biennial Election when seat is contested)
Declaration of the result of Election under section 66 of the
Representation of the People Act, 1951

Election to the 06-Koshi Teachers’ Constituency.
In pursuance of the provisions contained in section 66 of Representation of the People Act,

1951, read with clause (a) of sub-rule (1) of rule 84 of the Conduct of Elections Rules, 1961,
I declare that-Sanjeev Kumar Singh(Name) At+P.O.- Madrauni (Pachiyari Tola), Thana-
Rangra Chowk, Dist-Bhagalpur (Address) 2 [sponsored by Janata Dal (United) (name of the
recognised political party)] has been, duly elected to fill the seat(s) in that House of a 1(One)

member(s) retiring on 08-05-2023 (date, month and year) on the expiration of their term of office.
(Sd)-Illegible,

Place — Purnia
Date — 05-04-2023 Returning Officer
06-Koshi Teachers’ Constituency-cum-
Commissioner, Purina Division, Purnia.
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